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LCENTRAL 4§DMINISTRATIVE TRIBUNATL, ALLAHABAD EENQL

ALLAHABAD.,
M
Dated : This the MU aay oz Jume 2002

Review'hpplication nNo. 47 of 2002
i

n
Original AEElication_ngrgﬂs of 2002,

Hon'ble Maj gen ) Srivastava, Member (a)
Hon'ble Mr, AJK, Bhatnagar. Member (.7)

B.K, Kukﬂe_ja oo Applicant

By Adv : sri R.G. soni

Versus
Union of India & ors *++ Respondents
By Adv ...

ORD E_E

Hon'ble Maj Gen KK Srivastava, AM

Through this Review Application, review of the order

dated 4.4.2002 has been sought ,

2. We have carefully gone through the application, The

applicant for review has tried, in fact, to Teéargue the case

which is not Permissible in law. The POints raiseq by the

learneq Counsel for the applicant have already been considereqd,

The scope of review application is Very limited ang the

3. The revieyw application is Ot maintainable in law asg

well as on facts, fThe Feview application is accordingly

e jecteq, &“
Memb (J) Member (a)

/pc/




